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III- An attocationof Rs. 37 lakh* has 
been approved for 1971-72 for the 
following :

(ks. in lakhs)

1. Equipment 14.00
2. Construction of Bam- 

bolim Boiling (College 
Building) students single 
seated hostel building
and Type III quarters). 20.50

3. Rural Health Centre 1.00
4. Urban Health Centre 0.50
5. Other Works i.00

Total 37.00

Skin Bank

5975. SHRI RAJ DEO SINGH : Will 
the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether Government are aware that 
a Skin Bank has recently opened m Ludtvtg- 
shafer in West Germany ; and

(b) if so, whether Government are 
having realised its importance in a tropical 
country propose to open such a  bank in a 
centrally located town to help badly burned 
patients ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS HOUSING AND 
HEALTH AND FAMILY PLANNING 
(SHRI UMA SHANKAR DIXIT): (a) 
No.

(b) A nucleus of a Skin Bank has been 
started at the Plastic Unit of Safdaijang 
Hospital, New Delhi.

Store Organisations in Centrally Adminia- 
. trated Hospitals la Delhi

5976. SHRI MULK1 RAJ SA1NI : 
Will the Minister of HEALTH AND 
FAMILY PLANNI*^ be pleased to 
state :

(a) whether tbc Centrally administered 
Hospitals in Delhi are having independent 
Store Organisations;
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pr Directorate General of Supplies and 
Disposal; and

(c) the itfcps liken by Government to 
improve efficiency of tlve Store Organisa-
tions ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPA- 
DHYAYA) : (a) No, Sir.

(b) and (c). Do not arise.

Allotment of Houses, Flats and Baftgatows 
Built by D.D.A.

5977. SHRI BHUVARAHAN: Will 
the Minister of WOfcKS ANt) HbUSlNG 
be pleased to state : '

(a) the number of houses, flats and 
bungalows built by the Delhi Development 
Authority during the l&t 2 years and the 
number of them allotted ; and

(b) whether there is any proposal to 
give some fiats to the Members of Parlia-
ment also under some scheme ?

THE N1NISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL): (a)

Constructed Allotted
1969-70 3513 i m
1970-71s* t • , • 778 2102

• (b) Two prir cent of the flats are reserved
by the Delhi Development Authority fi*r 
allotment to the local Members of Parlia- 
me«vMembers Of Municipal Corporation 
of pdh iand  non-official members of New 
Delhi Municipal Committee and Delhi 
Cahtt. Board in each scheme.
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